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others who have tabled amcndments
sgre not present now. So, I put clau-
ses 4 to 33 {o the vote of the House.

The question is:

“That clauses 4 to 33 stand part
of the Bill

The motion wag adopted.

Clauses 4 to 33 were added to the
Bill.

Clause 1—(Short title, extent and
commencement).

Amendment made:
Page 1, line 5,—

for “1974" substitute “1975" (7)
(Shri Vishwanath Pratap Singh)

MR. DEPUTY-SPEAKER: The
question is:

“That clause 1, as amended, stand
part of the BilL"

The motion was adopted.

Clause 1, ag amended. was gdded to
the Bill.

Enacting Formuia
Amendment made:

Page 1, line 1,—

for “Twenty-fifth Year” substitute—
‘“Twenty-sixth Year” (8).

(Shri Vishwanath Pratap Singh)

MR DEPUTY-SPEAKER: The
question is;

“That the Ecacling Formula, as
amended, stand part of the Bill”

The*motion, was sdopted.

The BEwacting Formula, ag amended,
was added to the Bill

(Resl.)
MR. DEPUTY-SPEAKER: The ques-

tion is:

“That the Title sland part of the
Bill”.

The motion was adopted.
The title was added to the Bill.

SHRI VISWANATH PRATAP

SINGH: 8ir, 1 beg to maove:

“That the Bill, as amended, be
passed.”

MR. DEPUTY-SFEAKER: The ques-
tion 1s;

“That the Bill, as amended, be-
passed.”

The motion was adopted.

15.45 hrs.

COMMITTEE ON PRIVATE MEM-
BERS' BILL AND RESOLUTIONS

SHRI 8. P. BHATTARCHARYYA:
(Uluberia). Sir, I beg to move:

“That this House do agree with
the Fifty-irst Report of the Com-
mittee on Private Members’ Bills
and Resolutions presented to the-
House on the 26th February, 1875."

MR DEPUTY-SPLAKER: The ques-
tion s,

“That this Hoase do agree with
the Fifty-first Report of the Com=-
muttee on Private Members' Bills.
and Resolutions presented fo the
House on the 20th February 1875."

The motion wag cdopted.

—_—

1546 hrs.

RESOLUTION RE. GROWTH OF
FASCISM IN THE COUNTRY

MR. DEPUTY-SPEAKER: We now-
resume discussion on the resolution
moved by Shri Shyamnandan Mishra
on the 30th August 1074, He had just-
started,
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(Resl,)

SHRI SHYAMNANDAN MISHRA:
Mr. Deputy-Speaker, Sir, this motion
-of mine has had a very chequered
career and it has been almost in a state
«of abeyance for the last two or three
sessions.

1547 hrs.
[Surr IsHAQUE SamMBEALY in the Chair]

But right in the beginning, DMIr.
+Chairman, I would like to assure the
House that I have not brought up this
subject in any lighthearted spirit or,
if you so like even in a spirit of poli-
tical mmlice or campaign against the
tuling party I would also like to em-
phasise that I am not using this term
‘fascism’ or for that matter ‘fascistic’
at any stage as a term of abuse against
my political opponents. It is obvious
that it is the monopoly or privilege of
the ruling party to use these terms of
abuse against their political opponents,
In fact, their whole progressivism
-seems o consist in the use of such
words against their opponents. Other.
wise, there has been absolutely no
manifestation of their progressivism
in any field, economic or social so far.
‘So, 1 do not want to cut into their
monopoly or high privilege of using
these terms of abuse against others.
It is they who have been saying that
their political opponents are reaction-
aries, CIA agents and what not. We
have never used these terms against
them.

May be all of us on both gides of
the House are responsible to a certain
extent in contributing to conditions for
the growth of fascism in this country.
I am prepared to accept responsibility
to the extent it belongs to me or to
the opposition. May be both the cabal
in Delhi and the rabble of the opposi-
tion are responsible for the fascistic
conditions growing in the country.

Growth of Fascim
(Resl) 4

conditions in this country. So, to that
extent where the responsibility les is
clear,

I am bringing up this motion In or-
der to make the House weigh the
situation carefully, sit up and think
before it is too late and before the
trend towards the precipice becomes
somewhat irreversib'e But it does
appear to me that the way in which we
are going towards the precipice, there
may not be any turning back from it
after a particular point of time, and
it is in that spirit of seriousness and
gravity that I have brought up this
motion before the House.

It is not necessary, so far as I sce
it, to enter into any kind of forma-
listic argument about the definition of
this term, so long as we understand
the basic features of this system. The
previoug historical experiencey are in-
deed important to an extent. But, let
me make 1t absolutely clear that, so
far as I am concerned, I do not think
there can he any uniform model for
fascism in all countries. The experi-
ences in the year of grace 18075 are
bound to vary {rom the conditions
which prevailed in Italy, Germany, or
Japan, or 1n any other country for that
matter, But the behaviour patterns,
of course, are very clear and the basic
features of those patterns are also
very clear, so far as we can see,

It is on this basis that, I want to
warn this House, and through this
House the country, that our system
now seems to be hurtling towards a
fascist stage. I am not suggesting at

repeat 1 am not saying that at this
point of time the system has slready
tured into what you can call a fas-
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(Resl,)

What do we find today? We had a
kind of disequilibrium in our society
which is similar to the one in which
the political conditions for the growth
of fascism are created, This disequili-
brium is typified by a ruling party
unable to solve the crisis by ordinary
means, by ordinary laws and so on,
and the poor people unable to bring
about through any organised effort a
social transformation, This is thc
peculiar situation in which we find
ourselves. The ruling party is now
completely like a squirrel charmed by
a snake. It is not able to tackle the
erisis that is developing in this coun-
try and which very soon might over-
whelm it That is the state of the rul-
ing party On the other hand, the poor
people of this country, of which the
working class is also one of the im-
portant elements, are not in a position
to bring about a situation in which
the social transformation can take
place. This was precisely the condi-
tion in Italy or Germany when fascist
take-over took place.

Only when such a conflict situation
is created, or a situation of stalemate
is created the conditivns for the growth
of fascism are brought about. In this
conflict situation, as I have portrayed
before you, I am quite sure that the
ruling party would now be taking re-
<ourse to methods to resolve it by
‘grealer political concentrafion in their
bands, as it happened in Germany or
in Italy earlier. That is exactly what
we find now.

As thiz resolution, it does appear to
me, is going to be carried over to the
next day also, may I, at this stage
first describe—when guch situations
were preveailing in other countries—
how they tried to solve their problems

(Resl,)

arise, you have to take recourse to
some of these methods. It is quite
clear that you are going in the direc-
tion in which Italy and Germany went
earlier.

As I have submitted earlier, there
could be no uniform model for fascism.
That is precisely because of the fact
that there can be no uniform model
for any sysiem—even for capitalism,
socialism or communism. There 18 no
such umform pattern for any system
today Simlarly, in this country also,
1t may not be exactly the replica of
what prevailed in some other countries

What are some of the traits of fas-
cism which seem to be emerging in
this country?

The first 15 the identification between
the State and the party. That is really
what seems to be worrying us a great
deal. Do you find the party and the
State to be distinguishable entities
here?” What you have brought about
is; the State and the party seem to
have merged in one kind of entity.
That is precisely what happened when
you held your session at Calcutta in
1972. Even the Defence Department
was mobilised to build bridges for
your Congress session. Recently, what
happened at Narora? Many people
who visited Narora during those days
would bear witness to the fact that
there were hundreds of tents put up
by the State on that occasion and at
every step, there was police to guard
the delegates who had assembled
there. It is, therefore, very clear that
you do not see any distinction at all
between the State and the party.

Another important feature of the
siluation is the process of de-stabilisa-
tion of the situation. This is being
fostered at the moment. Everything
seems to be brought into a state of
instability. The only stable element
that is sought to be projected is the
Supreme Leader. And this is one of
the basic features of fascism that
everything must be made un-stable
and the only stable fictor must be the
supreme leader.
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[Sari Shyamnandan Mishra)

We never had this concept of sup-
reme ] even during the days
of Nehru. We never called him as the
supreme leader of the nation or even
for that matter, the supreme leader of
our party. Can any person, any
hon'ble Member on the other side, cite
a single instance whér® Nehru was
called the supreme leader? But, now,
hardly there is any occasion when the
Prime Minister is not designated as
the supreme leader of the party, This
is Fuehrer principle that prevailed in
Germany. There was the glorification
of an individual representing the
general will of the people...

SHRI VASANT SATHE (Akola):
Where did you hear anyone of our
partymen calling the Prime Minister
as the gupreme leader? Can you quote
even a single instance?

SHR] SHYAMNANDAN MISHRA:
I can show it you. .(Interruptions).

SHR1I PILOO MODY (Godhra):
The Hind: translation is, Durga Devi.

SHRI SHYAMNANDAN MISHRA:
What 18 emerging now is the cult of

Goddess or God, as my hon. friend
said, you can imagine the fate of
democracy in this country.

-

16.09 hrs.

Can democracy flourish under the
shadow of a personality who is supos-
ed to be beyond laws? It is to that
position that you have elevated the
present Prime Minister. Now you may
say that the cult of personality also

(Resl)

This is the cult of the supreme
leader. What did we find the other
day? Right in the heart of the city
of Delhi, an important businessman
called Mr. Narang set up a pillar, in
Connaught Circus....

AN HON, MEMBER: A hoarding.

SHRI SHYAMNANDAN MISHRA-
It was on a piller which proclaimed,
“The Leader ig Right, our Future is
Bright® So, the leader must be pro-
claimed to be) right in all possible cir-
cumstances: And here is a clear
collusion between the big business and
the Government. What business has
Mr, Narang to set up a pillar of that
kind proclaiming to the entire wide
world that we have got a leader who
must be considered to be right in all
conceivable circumstances and that our
future must be considered to be bright
under her leadership? This is pre-
cisely what happened in fascist Italy
where it was said that Mussolini was
always right. This 15 what happened
in Nazi Germany where also it was
said that Hitler was always right.
Therefore, we found the amusing
spectacle yesterday that the Prime
Minister was applauded by your Party
at every stage, even though she was
saying the most fantastic things which
cannot be absorbed by any party And
if we interrupt the Prime Minister,
you say that we are interrupting your
leader I ask you do you ever subject,
what the Prime Minister says, to any
kind of careful scrutiny in your Party?
Ind it appeal to you at all that what
the Prime Minister was doing yester-
day was making another kind of
Address, another kind of speech? We
are mnow Dbeing treated to two
Addresses, one Address from the Pree
sident of India and another from the
Prime Minister. Otherwise, that wan
pot a reply at all to the criticisms
that had been made in this House.
(Interruptiong). That means, the Prime
Minister is completely impervious to
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Infallibility of Pope has been debunk-
ed, you are now raising another infalli-
bility (Interruptions). The personal
rule is absolute and, correspondingly,
the institutional decline is total

It is in this situation that fascist
conditlong are bound to grow. Even
a totalitarian regime, for that matter,
1 would like to submit to you, has
got a larger hierarchy around it. A
totalitarian regime in any country,
you would find, is sustained by a
larger hierarchy. But is there any
hierarchy with the Prime Minister st
the moment? Indeed, you have got
the most friendless Prime Minister in
the world The Frime Minister 1is
running the show not with the aid of
my hon, friend, Mr. Sathe, or even
for that maiter with the aid of my
hon friend, Shri Dwarak Nath Tiwary.
who has spent 55 years of his life in
public cause, Is she running the
country with the help of any one of
you? Do you think that any one of
you matters in the deliberatinns of the
Prime Minister? Whether it is the
hon Minister of Food and Agriculture,
Mr. Jag)ivan Ram or the hon. Mini-ter
of Foreign Affairs, Mr. Chavan—does
anybody matter in the deliberations?

I am only trying to show you true
face in the mirror. This is what
happens to be the position. We have
to think of a larger circle running the
country, not one individual running
the country. We c¢an not think in terms
of an edifice which rests on one pillar;
such an edifice is the precursor of a
fascist regime in a country.

Then, you find that a rascist leader-
ghip asks for more and more powers
and goes on [rabing more and more
powers, but those powers arc nol used
for any social change or transforma-
tion. Now, what did the hon. Prime
Minister do right from the beginning®
I woulq like to refresh your memory.

In 1889 when we parted company.
the Prime Minister said, ‘The
the Party do not allow me

to my way.'! Was it not precisely
the formulstion of the hon. Prime

d7128 1L8—12

(Resl)

tinistor at that stage which was put
across to the country? And the result
was in a sense the surrender of the
party, a large section of the party to
the Prime Minister. But what did it
bring about? After that surrender to
the Prime Minister and after the bosses
were eliminiated, there was only
more and more drift towards chaos.

Then in 1970 the Prime Minister gaid
‘the Parliament was not giving me
enough powers’. That is the difficulty
which the Prime Minister said that
she experienced at that stage. So, she
dissolved the Parliament., The Con-
gress, as we have always considered
it is aot orly 5 seat of power or a
sort of a sign-board which you can
fix anywhere. The Congress is not
the Government. Any usurper can
usurp the seat of power. But Congress
means g =t of values. However, you
Lquidated that Congress in 1969 will:
your declaration that the bosses came
in your way. And, later on, in 1970
the Prime Minister said that the
Parhament was coming in her way, the
Parliament constituted as it was. So,
she dissolved the Parliament. Now,
she got rnother parlMament..

SHRI PILOO MODY: Now, the
opposition is coming in the way., Sn,
she {1ies t~ cissclve the opposition.

SHRI SHYAMNANDAN MISHRA:
1 am coming to that.

Now, in 19871 she got a new Parlia-
ment and what was flaunted in the
face of all of us also was a massive
majority. We knew how hollow this
claim was. Now you say that with
all this massive majority you are not
ahle to have your way. So, I ask,
Madam Prime Minister, how solid is
your massive majority? Is this massive
majority viable? If this Opposition,
a very minuscule opposition, could
come in the way of this massive
majority then it is clear that your
massive majority is not viable at all,
You are not sble te put it to any use.
You are not able to utilise this massive
majority for any social change or
transformation.
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[Shri Shyamnandan Mishra)

Then, in 1872, after having got this
massive majority, the Prime Minister
said to the country, ‘The fundamental
rights come in my way.' So, the
demand was that the fundamental
rights must be liable to be abridged.
That also was done by this Parliament
which impliedly agreéd even to the
abridgement of the fundamental rights
including the rights of the minorities.

That did rct satisfy the Prime
Minister and this wonderful party.
She then said, the judiciary came in
the way, the judiciary was obstructing
the necessary social reform. What
has been the result? We have
witnessed how was it cut down to size
and asked to behave. I don't know
whether the judiciary is even then
going to be subservient or obsequious,
in its behaviour to the ruling party
because I have still my faith in the
judiciary

Later the Prime Minister raid

this in 1878 and other spokesmen
have alsr c¢ndorred her that bureau-
cracy came in her way and it must be
committed. Committed to what? To
any social change? To any progress?
In effect, what it means was that it
should be committed to the leadership
of the Prime Minister. So what yau
find is this: not commitment to the
honourable gentlemen sitting on those
bencheg on the cther side not commit-
ted to the Cabinet but commitment to
a single mdvidual. That as what this
commitment means.

Now, what has this commitment
brought about? Has this commitment

(Resl)

You wanted the tureaucracy to be
committed. The result iz this that we
have got this completely demoralised
adminigtration.

Then a different chapter appeared.
That is what I am going to narrate
to you. Do you, hon. gentlemen, sitting
on the other side, think that the
licence scundal Is going 10 be left &t
the stage it was in the last session?
No. This licence scandal is going to
blow up 1n a big way n this House.
Let there be absclutely no doubt
about it in your mind It is not in
any spiril of sensationalism that we
want to take it up but we are going
to take it up 1n a big way during this
ression with further feets and
material After all the administration
of the country is a responsibility of
everybody and how the country has
been run; you get a shce of this in the
mirror of the licence -cundal

SHRI VASANT SATHE: When is
t going to blow up? On the 6th?

SHRI SHYAMNANDAN MISHRA:
You better pet &« seal on the roof of
this House Otherwise mv hon friend
will not have the good fortune of
having a look at the vast millions who
would be surging towards this House.
Some 20 lakhs of people who would
be moving towards the Parliament
Hause with the national charter. That
should send thrill down your spine on
that day.

The entire administration is demo-
ralised, this 18 what is happening
now.

Now, may I remind you what the
Prime Minister said after the Samast!-
pur blast which took the life of Shn
L. N, Mishra? Can anybody have any
shred of faith in this investigation that
is to be conducted under your auspices’
The Prime Minister is the head of this
investigating agency‘ and, she has
already pronounced her verdict I
that the way any democratic lsader
would function? Has not the Prime
Minister placed the ‘inveptigating
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agency in a difficult predicament in
which t thave either to confirm her
or contradict her? But the Prime
Minister thought it fit to give expres-
sion to her views.

All these things did not help the
Prime Minister and the blessed ruling
party. Then they thought that they
must have the abnormal laws, ex-
traordinary laws. Ordinary laws of
the land cannot help them. And therc-
fore they had been continuing the
state of emergency and the rule of
MISA and the DIR in this country,
You are huving this regime to y.ur
heart’s content. But, the country asks
you: where are we heading to? Are
we going to have more of bread, more
of employment, more of cloth and
more of houses in spite of all these
things? You have been granted by
the country all these powers in o
pusillanimous manner. You have got
what you have demanded. The House
had also conceded In a generous way
all these powers. And yet what
exmetly hrs been achieved for thia
countrv? You see now that our demo-
eracy is ruled by ordinances. We huve
the rule of money power and bayvonet
power. That is what the country has
witnessed. You have already pro-
claimed to the entire wide—world that
you cannot run this country in a nor-
mal way. Democracy is run by
means of ordinary laws of the land.
You require extraordinary laws like
the DIR and the MISA,

Yesterday the hLon. Prime Minister
wag thedding crocedile tears over the
arrest of a student under MISA, If the
Prime Minister is s0 solicitous as far as
the student is concerned, I ask her to
make a firm and clear declaration that
MISA would not be used against the
political workers or the political move-
ments. And that was also the assu-
rance given to the House by the
Minister who nhad piloted the Bill on

:

But, ndw MISA is being used against
the politica) workers largely. But. I
would like to0 remind my hon. friends
t slde that lke the Roman

(Resl.)

Senate, they are now passing laws of
which they are going to be the first
victims. Thir was what happened in
Rome. You are sheepishy supporting
a rule of that kind.

This is the way Fascism works.
liitler asked for more and more
powers. But vllimately he used those
powers. But ultimately he used those
to destroy the soul of the nation. And
that iz what might be done by the
ruling party here also,

Mr Chairman, now I come to
another trait of Fascism., Fascism
wenrs the mask of socialism and it
speaks the .anpuape of socialism, And
that was what Nazism did. It donned
the mentle of national socialism. Benito
Mussolini wae at one time a Socialist.
If it was true of Fascism more than
three decades ago. it would be much
truer of it in the year of grace, 1975,
to have a facade of socialism vro-
gresivism and what not Now, the urge
is for greater cquality and for social
justicee. The tide cannot be turned
back that easily; thev cannot put the
clock back so easily. In India,
Fascism is indeed going to have
pseudo-radicalism of a greater magni-
tude. Here it may he more radical
seomingly than it had been in Germany
and in ltaly earlier.
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Then, Mr. Chairman, there are
certain checks and balances which
work in a Parliamentary system. Have
my hon, friends ever taken stock of
the checks and balances working in
the gystem? For a check on the
arbitrariness of the executive the
ruling party in the first instance,
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{8hri Shyamnandan Mishra]

must provide a check on the Govern-
ment. DBut I isk you to tell the House
honestly and candidly whether you are
able to have a check on your Govarn-
ment The reason why I say that this
party is not able to exercise any check
on the Government is that it does not
seem to be functioning at all.

I had the good fortune of belonging
to the united party but in those days
the general body of the party did
function, the executive committee did
function I ask them to tell us can-
didly whether your general body is
functioning now.

SOME HON. MEMERS: Yes. Only
today there was a meeting.

SHRI K RAGHURAMAIAH When
we were together and worked so much,
we got tired and broke down,

SHRI SHYAMNANDAN MISHRA:"
attitude and not becausc of the demo-
cratic attitude of the rank and file in
the party.

Now, may I citc one clear instance
that in the good old days the Con-
gress Socialist Forum was allowed to
function and did function freely. But
now ¥ou h:ve wound up both ihe
Forum for Socialist Action and the
Nehru Forum. This is the state of
the Party ‘hat »li these forums have
been wound up. Sir, I happen to be
the founder of the Congress Socialist
Forum.

SHRI VASANT SATHE: So, you
also belleve in soclalism, Mr., Shyam
Babu!

SHRI SHYAMNANDAN MISHRA:
Now, 1 would be making myself a
ridiculous fool if I declare that I also
happen to be socialist because you
have made this word a dirty word,

PROF. MADHU DANDAVATE: Are
you asking us to change the name of
our party?

Growth of Foasclim 206
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SHRI SHYAMNANDAN MISHRA:
Bo, Sir, this is one of the instances.
During those days when I undertook
the initiative of founding the Con-
gress Socialisf Forum it did encounter
some difficulties in the beginning but
ultimately—1 was also asked whether
such a body could be brought into
being within the framework of the
Congress constitution—it did come into
being. 1 <aid ‘02 course there is mo
bar to this' since it would not have a
separate membership and so on. Bo,
it was allowed to function. Pandit
Jawaharlal Nehru came to the AICC
io announce that such forums
thinking bodies, were welcome inside
the Congress party. He ls on record
as having said that, But the hon,
Prime Minister, the illustrious daughter
of the late Pandit Jawaharlal Nehru
has thought 1t fit to wind up these
forums, Now. 1 ask you, had
Shyamnandan Mishra been in that
party, would any leader of the party
have been asked to wind up a body like
this? Yet, you say that you happen to
e the members of n very progresgive
party.

SHRI VASANT SATHE: Shyam
babu wound up the party itsell and
went away.

SHRI SHYAMNANDAN MISHRA:
Now, you are winding up the demo-
cracy itsell. Your achievement |is
greater. My achievement pales into
insignificance before your achleve-
ment, because you are now on the point
of succeeding in winding up demo-
cracy in this country.

Now, Mr. Chairman, Sir, I was jay-
ing that in the first instance, this party
is not able to exercise any check;
neither ite ge - 2ral body nor its execu-
tivee Thes: are only ornamental
bodies nov: they are expendable
bedies now ind the Prime Minleter
ha. gtsoluic'y no use for them,

What can you expect from this
Cabinet also? Does this . Cabinet
function #nd who can have his sey
fn it? I am told that nobody has the
courage to come gut with his views
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clearly in the Cabinet because ulti-
mately those views are going to be
sel at nought, (Interruptions),

Of course, this subject is to be
carried over to the next day. You
have fixed up 5 UM for the presenta-
ticn of the General Budget and we are
bound to adjourn at 430 PM,

So, I am saying that in this demo-
cratic system, all the checks and
balances ‘re being eroded. The one
instance that I have giwven 1s of the
party itself, which is not acting, whica
1s not exercising its check on the
arbitrariness of this Government.

1 will come to another check but I
must emphasise that the check by the
party was particularly necessuy
becauses the Opposition in this Houwe
happens to be very small m numbe:
and therefore, not so effective In
spite of its mucroscopic munority, i
has been able to make an impact on
the country, and yet, so far as ‘he
measures for the welfaie of the people
are concernad, 1t would not be ahle tn
do much It was, therefore, an
essential obligation on the ruling part:
to see to it that it did exercise som:
check on the executive,

Now, Mr Chaliman, the other check
was the Press Where does the Press
happens to be at the moment?

MR. CHALRMAN, You may continue
rex: ume.

The Lok Sacbha adjourned till Seven-
teen of the Clock

The Lok Sabha re-assembled at Seven-
teen of the Clock,

(Mr, SPEAKER in the Chair)
GENERAL BUDGET, 1975.76

MR, SPEAKER: The hon Finance
Minister,

-
THE MINISTER OF FINANCE
{SHRI C. SUBRAMANIAM): Mr.
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Speaker, Sir, it 18 my privilege this
year to present the budget to thus
august House,

2 Ity tormuation has been no sasy
task, but my burden has been light.
ened lp sume extent by my distingui-
shed predecessor i office who had
applied meny cvireclives earlier n
the year, these severe measures nad
a distiney 1mpact on an  admittedly
difficult economic sitluation that our
natwwn hag of late been faced with.

13 It i, unnteessary for me on ilus
octasion to recount 1. detaul the variety
of tactors, both external and internal,
wheth have mteileied with the oraer-
ly implementation of our development
plans and strategics m recent times.
The virulence with which inflation has
been spreading anq i1ls devastating im.
pact across national boundanes, con-
uinue Lo umpyse on developing countnies
such as India burdeng and hardships
which we have bLeen ill.equipped to
withstand. The impact op the lLiving
standards of our people and on the pat-
tern of real incomes within the coun.
try has been serious enough. What
18 even worse s the persisient rise in
prices which bas eroded the capacity
to save and thus imposed a painful
constraint on the flow of investible re-
sources g0 urgently needed to sustain
our plans for a better future. The
Economic Survey' sets put in some de-
tail the anatomy of this comples prob-
lem ang the characieristic features of
the current situation.

14 It is against this backdrop that
I would like the Honourable Members
to assesg and 1o jutdge my budget pro-
posals

15 What, one might ask, has been
the underlaying approach--the basic
philosophy—in traming th se propo-
sals? Is 1t merely an ostrich-like
exercise to balance receipts and ex-
penditure for thc exchequer? Or
does the budget seek mote positively
and purposively. to subserve larger
national ckjectives?



